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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Let us
proceed with the business.
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SHRI PARVATHANENI UPEND-RA
(Andhra Pradesh): He is on a point of order.
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THE  VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR): It is
lised as "THE BUDGET (RAILWAYS)
1991-92."
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): What
is the point of order?
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"The President shall in respect of every
financial year cause to be laid both the
Houses of Parliament a statement of the
estimated receipts

and expenditure of the Government of
India for that year, in this Part referred to
as the "annual financial statement".
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): What

is the point of order? I am not understanding
the point of order.
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SHRI PARVATHANENI UPEND-RA:
I wantto say something Mr.
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Vice-Chairman, as Atalji has rightly-
said, the session has been convened for
both the Budgets, The Railway Budget
and the General Budget.

THE  VICE-CHAIRMAN  (SHRI
BHASKAR ANNAIJI MASODKAR): I
think that this point was raised in the
beginning itself.

SHRI PARVATHANEN1 UPEND-
RA: This is the relevant time to raise
that, it has been raised in the papers and
all that.

Mr. Vice-Chairman, subsequently,
under the pressure of their masters, the
Congress Party, they have decided to do
away with the Budgets.

SHRI S. S. AHLUWALIA (Bihar):
Why are you using that word? Who are
you to say like this? (Interruptions).

SHRI A. G. KULKARNI (Maha-
rashtra) : On a point of order.

SHRI PARVATHANENI UPEND-
RA: I am on a point of order. How-can
you raise a point ox order on that? Let us
complete. (Interruptions)

SHRI A. G. KULKARNI: I am on a
point of order.

SHRI PARVATHANENI UPEND-RA
I am on a point of order. Let me finish.
You cannot have a point of order on a
point of order. I am not yielding. Let
me complete.

SHRI SURESH KALMADI (Maha-
rashtra) : Their master is the BIJP.
(Interruptions)

SHRI PARVATHANENI UPEND-
RA: One minute.

The Government has not come forward
with any plausible explanation for
postponing the Budget. It is only heard
that because of the impact of the new
imposts whether in the Railway Budget
or in the General Budget on the
impending Tamil Nadu elections the
Budgets have been postponed. It is very
serious thing. It is an affront to
Parliament. We seriously object to that.
The Government has to plece full
Budgets. 756 R- S.—8
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SHRI M. S. GURUPADASWAMY;
(Karnataka): May 1 make a short
submission, Sir? A vote-on-account is
not. a new thing in Parliament, I agree. A
vote-on-account is taken when an
election is imminent and there is no time
to present the budget That is one thing. In
the First Parliament Sir, when elections w
ere held rather late, this was resorted to; a
vote-on-account was taken. The old
Parliament was called. A vote-on-account
was taken. There are insl tances where a
vote-on-account is taken for a very short
period.

SHRI JAGESH DESAI (Maharashtra);
when did you present the budget?
(Interruptions)

SHRI M. S. GURUPADASWAMY:
Please listen to me. It is taken for a very
short period without forgoing or
postponing the budget.

SHRI SURESH KAMADI: When did
the Janata Dal bring the budget?

SHRI V. NARAYANASAMY (Pon-
dicherry); Not on February 28. You
brought it on March 26.

SHRI M. S. GURUPADASWAMY: A
vote on account is taken for a month or
two to three months, Sir, not for the
whole period.

SHRI V. NARAYANASAMY: Don't
behave as saints. (Interruptions)

SHRI M. S. GURUPADASWAMY:
Sir, the Finance Minister is ready with
his budget. He worked very hard. He is
ready with the Budget.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASADKAR): He
is here.

SHRI M. S. GURUPADASWAMY:
He is here. That is what I am saying. But
it was shelved. (Interruptions) My point
is that the presentation of the Budget
should not depend upon extraneous,
partisan, and narrow political
considerations. If the Budget is meant for
the nation, it has got to be placed by the
Government. It is
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[Shri M. S. Gurupadaswamy]
meant for the nation. Today the situ
ation is ,so grave and critical.  There

has gotto be a Budget. (Interrup
tions) . -

SHRI JAGESH DESAI: You had said at
that time that the coffers were empty and you,
postponed the Budget from 28th of February.

SHRI M. S. GURUPADASWAMY: We
are committing a fraud, if not a crime, by
postponing the Budget. I am told the Budget
is ready, but he is not presenting the Budget.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): How
do you know that?

SHRI M. S. GURUPADASWAMY: Let
him contradict it. I have no objection, but we
protest at this. It is highly objectionable that a
Vote-on-Account is being placed, not the full
Budget. (Interruptions)

SHRI DIPEN GHOSH (West Bengal): By a
Presidential Order is was inter alia mentioned
that the President was summoning the Budget
Session. Even in the Rajya Sabha Bulletin,
which was first issued, the dates were also
fixed about the discussions to take place on
the Railway Budget, General Budget etc. It
Was mentioned that the Railway Budget will
be placed and a copy of it will be laid on the
Table of the House. Even in today's Order
Paper it is mentioned that at 2.30 p.m. the
Budget (Railways) 1991-92 will be placed. In
the text of the Order Paper it is said and I
quote:

"Shri Bhakta Charan Das to lay on the
Table a Statement (in English and Hindi) of
the estimated receipts and expenditure of
the Government of India for the year 1991-
92."

SHRI JAGESH DESAL
correct.

That is

SHRI DIPEN GHOSH: My point of order
is regarding the vote-on Ac-
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count or Statement of Account or whatever it
may be. Will the Minister kindly clarify if he
is going to place the Statement for the year
1991-92.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI  MASOD-
KAR): 1 thought you are raising a | point of
order. There is no point of order.
(Interruptions).

SHRI DIPEN GHOSH: In that case let us
try to understand that thing, because
Parliament cannot be taken for a ride, that
anything can be written and the Minister will
do it in a different way under the dictates of
certain other quarters. The question is that the
Indian Railways are facing a crisis.
(Interruptions). In recent years the Indian
Railways have suffered a mounting and
severe loss. So, we want to know the Govern-
ment's policy towards replacement of
equipment of the Indian Railways. But the
statement of Acocunts cannot be a substitute
to that policy. So, I want to know from the
Minister, through you, Mr. Vice-Chairman,
Sir, whether he is going to lay on the Table a
Statement for the entire year.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Hew
ill explain that. (Interruptions)

SHRI A. G. KULKARNL Sir, I
have got a point of order. I am not
concerned about what you are plead
ing. 1 am mostly concerned about
the economy and naturally the
Budget would have been  expected.
But for some reason, if it is a vote-
on Account, .

SHRI PARVATHANENI UPEND-RA:
What is the reason?

SHRI A. G. KULKARNI: That we have to
raise. But for some reason if there is a
difficulty, the Government will itself explain.
But, Sir, the Opposition should appreciate,
the walking gazette of the Government of
India i.e. Dr. Subramanian Swamy has stated
in Madras that he is a freelance Cabinet
Minister. He has explained to
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the Congress party about the difficulties in
presenting a regular budget. So it is no use
blaming the Congress Party. Don't blame the
Congress party. It is his walking gazette
which is responsible. The Prime Ministar
should take action against the freelance
Cabinet Minister, Dr. Subra-manian Swamy.
He is speaking something irrelevant. He is *
man and speaking irrelevant things. I object
to that... (Interruptions)...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR); Mr.
Maran, what is your point of order?

SHRI MURASOLI MARAN (Tamil
Nadu): You please listen.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Are
you on a point of order or something else it
is?

SHRI MURASOLI MARAN: I am
making a submission like others. Sir, we are
passing through some unprecedented...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): The
point of order has been raised by Mr.
Vajpayee. Do you want to support that?

SHRI MURASOLI MARAN: I want to
support that with additional plea. We are
passing through some unprecedented funny
times. We have been summoned to attend the
budget session. Here is a budget session
without any budget. Here is a Government
without any effective Government. Where
are we leading to? In unprecedented times we
can understand about the vote-on-account
instead of a regular budget. But what is the
reason they are saying? This vote-on-account
can be taken if there is some compulsion.
What is the compulsive reason? They are
saying that the Tamil Nadu elections are
going to take place so 30 to 40 MPs will be
going there, so how how can

*Expunged as ordered by the Chair.
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take up regular budget? Is it a proper reply?
Then, who asked you to dismiss
Karunanidhi's Government? So just to
precipitate crisis... (Interruptions) ... This is a
valid point. They are searching for a lame
excuse. Kulkar-niji has rightly pointed out
about the He has not only said it in Madras
but he said that he was the author of the idea
of this... (-Interruptions) ...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Why
do you want to follow Kulkarni?

SHRI MURASOLI MARAN: He is an
elderly person. Whenever it is convenient for
us we follow him. It depends upon our
convenience.

SHRI G. SWAMINATHAN (Tamil
Nadu): Sir, Mr. Subramanian Swamy is a
Member of this House. Another Member
cannot say that he is * * * ... (Interruptions)...
I strongly object to this...(Interruptions)... He
is casting aspersions against a Member of this
House... (Interruptions)

SHRI SURESH KALMADI: * * should be
taken off from the record. He is a Member of
this House.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): I will
look into record.

SHRI SURESH KALMADI: The Member
should either withdraw that word or it should
be taken off from the record.

SHRI MURASALI MARAN: Sir, I heard
a voice that so and so is a very dynamic and
active person. Sir, are always active. They
cannot sleep. Coming to the point...
(Interruptions) ...

SHRI SURESH KALMADI: HE is a
Member of this House. should be expunged
from the record. He cannot
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[Shri Suresh Kalmadi]

not be termtd as  We want your ruling on this.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): I will
look into the record.

SHRI SURESH KALMADT: Can he use
this word?... (Interruptions)...

SHRI A. G. KULKARNI; he statement for
Dr. Subramanian Swamy in Madras is not
only irrelevant but he is behaving as if he is
out of joint with the Cabinet. When I used the
word I never meant... (Interruptions)...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): That
should be enough... (Interruptions) ...

SHRI SURESH KALMADI: Then, you
withdraw that word.

SHRI JAGESH DESAI; You withdraw the
words (Interruptions) ...

SHRI PARVATHANENI UPENDRA:
They are intimidating the Member. What is
this? It is his honest opinion. They are trying
to intimidate him and threaten him. He is a
senior Member.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): Have
you finished, Mr. Maran- (Interruptions) .

SHRI PARVATHANENI UPEND-RA;
Sir, you protect the Member. Mr. Ahluwalia
is threatening him, intimidating him.
(Interruptions).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): Please
take your seats. Mr. Maran, take your seat.

SHRI FARVATHANENI UPEND-RA:
You must protect Mr. Kulkarni.

Expunged as ordered by the Chair.
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See; how he is threatening him. (In-
terruptions) .

SHRI G. SWAMINATHAN: Tomorrow
another Member will say Mr. Kulkarni is...
(Interruptions). This is not the way to address
another Member. Apart from being a
Minister, he is a Member of this House.
(Interruptions). Please expunge those words.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): Please
take your seats.

SHRI MURASOLI MARAN; Sir, let me
complete.

SHRI A. G. KULKARNI: Sir, when I
said... (Interruption).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): Are
you withdrawing or are you not
withdrawing?

SHRI A. G. KULKARNI: Let me
express... (Interruptions).

SHRI PARVATHANENI UPEND-RA:
This is unfair. (Interruptions). They are
intimidating  him. There is nothing
unparliamentary. Why should he withdraw
that? (InternCp-tions).

SHRI DIPEN GHSOH: Is that un-
parliamentary? (Interruptions).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): They
do not look well.

SHRI MURASOLI MARAN: Please listen
to me. before you deliver your judgment.
(Interruptions) .

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): They
will stand expunged.

SHRI MURASOLI MARAN: Sit, I plead
with you. Neither you nor I nor Kulkarniji
nor anybody here cancertify whether one
is..
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJj MASODKAR): This
will not go on record.

SHRI MURASOLI MARAN: Why?
(Interruptions). He has uttered that words.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Please
listen. These words, derogatory remarks, will
not go on record. (Interruptions).

THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA) Sir, just a moment.
(Interruption).

SHRI MURASOLI MARAN: Let me
finish.

SHRI YASHWANT SINHA: 1 have
something to say on this. You can speak after
that, Mr. Maran. I have something to say on
what has happened. (Interruptions).

SHRI A. G. KULKARNI... .my intention
was, this is a mad... (Interruptions) .

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): Please
take your seats.

SHRI SURESH KALMADI: What is your
ruling in the matter?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): All of
you, please take your seats. Any derogatory
remark against Members will no go on
record. And I do feel... (Interruptions) .

SHRI M. VINCENT (Tamil Nadu): How
can he say that? He is not a doctor.
(Interruptions).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): Those
words will be expunged.

SHRI MURASOLI MARAN: *

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJi MASODKAR): That
will not go on record. (Inter-ruptions).
Nothing will go on record.

Expunged as ordered by the Chair.
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(Interruptions). Please sit down, all of you.
Please sit down. (Interruptions) . Let us hear
Mr. Murasoli Maran. Would you please
restrict your speech? (Interruptions). Now
please restrict your point or order.
(Interruptions).
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gafam 1 HigT F WU 97, . .
(sw=ui) E0omHoFo F HIEG BTH
AR W ARG @l FT Y O
frdi #ager F1 Hew faw wga a0
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): That
has already been done.

SHRI JAGDISH PRASAD MA-THUR
(Uttar ~ Pradesh); That means Mr.
Subramanian Swamy is now.

SHRI MURASOLI MARAN: Sir, when
Mr. Subramanian Swamy went to Madras, he
has stated without paying heed to the...
(Interruptions).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR: Restrict
yourself to the point of order.

SHRI MURASOLI MARAN; He Has
convinced Mr. Rajiv Gandhi about the
necessity of  the Vote-on-Account.
(Interruptions). We know fully well that the
Finance Minister was ready with the full-
fledged Budget. (Interruptions) .
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Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) : I
have, followed the point of order.

SHRI MURASOLI 'MARAN: The media-
reports have said that the Railway Minister
and the Finance Minister, they were ready...
(Interruptions) .

SHRI YASHWANT SINHA: « Sir, I must
protest against this. I have been liatening
patiently all this while Now, there is no point
of order in it. What is the point of order? The
Railway Minister has not even presented the
Budget. Let us listen to him. He will offer all
the  explanations that you  want.
(Interruptions).

SHRI PARVATHANENI UPEND-RA:
Sir, you -have to give the ruling and not the
Finance Minister. How can he give the
ruling? (Interruption) . .

SHRI DIPEN GHOSH: Sir, how can the
Leader of the House say whether- it is a
point of order or not?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): T agree
that whatever feelings
(Interruptions).

SHRI MURASOLIMARAN: Sir, I have
not completed. I am in the mid-way. Let me
complete. [ won't take, a lot of time.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR When
are you likely to complete

SHRI MURASOLI MARAN; Within one
minute, Sir. Sir, we know .from the media
reports that the Railway Minister and the
Finance Minister were ready with the full-
fledged Budgets.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASOPKAK)'": This is
not a point of order.
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SHRI MURASOLI MARAN: What is the
compelling reason to postpone it? That means
you are posponing the taxes, new taxes, heavy
imports, freights and fares and other things to
cheat the people. You say Tamil Nadu
election is the reason. Delhi did not have
election for so many years. There is no
election in Assam. Why are you showing the
lame excuse? Another thing is, the Budget
secret is sacred in a democratic system. We
have read as students of Public Finance about
Dalton and others and because of leakage of
secrecy, they had resigned. Now, Sir, on
behalf of the Congress party, Mr. Pranab
Mukherjee—he is a genius—he goes and
holds discussions, answers all the points. How
is it possible? (Interruptions).

SHRI YASHWANT SINHA,; It is not true.
(Interruptions).

SHRI MAKHAN LAL FOTEDAR (Uttar
Pradesh); Let the Budget be first presented
and then Mr. Finance Minister, you speak.
3.00 p.M.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): I
would request all of you to take your seats.
Mr. Leader of the House, do you want to
respont to this? If you respond, this will
again go on.

SHRI PARVATHANENI UPEND-RA: If
you are an honest man, you promise...
(Interruptions)

SHRI YASHWANT SINHA: I want to
bring this debate to an end. I think it is
entirely irrelevant at this time to raise issues
which are not connected with the resentation
of the Railway Budget which my colleague,
Mr. Bhakta Charan Das, is presenting and
because I am not presenting the General
Budget... (Interruptions)

AN HON. MEMBER: This not your
Budget... (Interruptions)
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SHRI YASHWANT SINHA; When
I come before this House, I shall tell
you all the reasons why I am not pre
senting the Budget. This is no time
to discuss it. Let me make it quite
clear., T am not running away from
any responsibility... (Interrup-
tions) .. .1 am not running away from any
responsibility. But this is no time to
discuss it. When I come with my speech, I
will tell you why I am not presenting the
budget. This is not the time, Sir...
(Interruptions) If they are interested in
wasting the time of the House, let them go
ahead. They have done it and they might
go ahead. But I think we sould bring to an
end this absolutely irrelevant discussion.
Please permit the Railway Minister to
present the Vote-on-Account.
(Interruptions)

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): How can he say it is
irrelevant"? (Interruptions)

SOME HON. MEMBERS: We want
to know the reasons for postponing the
budget. (Interruptions)

THE  VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR): I
am on my legs. Please sit down. All of
you, please take your seats,
(interruptions) Please take your seats. |
have heard the hon. Members...

SHRI DIPEN GHOSH : Sir, because
the Leader of the House who happens to
be the Finance Minister, has stated that
the presentation of Railway Budget has
no connection with the presentation of
the General Budget, this fact has to be
clarified.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He has already responded to it. Nothing
else.

SHRI DIPEN GHOSH-, But that is
not correct, Sir. This is neither pro-
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entire budgetary process. (Inter-
ruption) ... What is' the use of presenting
a Vote-on-Account?

THE  VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR):
Let me finish this point of order. ...
(Interruption). I have heard the hon.
Members including tha mover of the
point of order, and 1. don't think there is
any point of order In my view...

7. TEATHT qUOFY : ¥ HIUT
wregafs & giaamu v arafE fHar
ol mEA Ay pramE AT I G 2
(Interruptions)

SHRI MURASOLI MARAN: He
should tell us why it was postponed.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He will explain it later on.

SHRI MURASOLI MARAN: Let him
tell what the reason is.

SHRI YASHWANT SINHA: 1 will
tell you the reasons when I come with
my statement, When I come . with
the General Budget, I will tell you
the reason.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):.
Do you want to respond, Mr. Sinba? . ...
(Interruption) ... If you respond that
will again go on. (Interruptions)

I request all of you to take your seats.
Let us finish the point of order.. Let
us finish it. (Interruptions) | don't
think there is any point of order and
the Government is entitled to bring a
Vote-on-Account to this House................

SOME HON. MEMBERS: It is not a
Vote-on-Account (Interruptions)

THE VICE-CHAIRMAN  (SHRI.
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Just listen to me, ... (Interruptions)...
Would you listen to me or not?

SHRI DIPEN GHOSH: I am on a
point of order, Sir. I want to know
whether there is a Vote-on-Accourl for
the entire year because it has been
mentioned that it is for the whole year.
(Interruptions) Similarly, in my view...

SHRI  JAGDISH PRASAD

MAHUR: Sir,...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): I
have not permitted you, Mr. Mathur I
have not permitted you. Nothing will go
on record.

UI§HRI JAGDISH PRASAD MATH-

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): I
am in the midst of my statement. Please
sit down, Mr. Mathur. Please sit down.
Would you please sit down? Mr. Mathur,
a senior Member like you, when I am in
the midst of giving a ruling, should not
interrupt. I was just trying to dispose of
the point of order. I said that the
Government is entitled to lay before this
House, the Vote on Account and there is
no impropriety in it. Article 112 which
has been relied upon does not prohibit the
Government from this procedure. In fact,
Article 116 of the Constitution is
enabling. So, there is no point of order.
Now, the Railway Minister... (Interrup-
tions) ...

SHRI PARVATHANENI UPEND-
RA: In protest we walk out.

[At this stage home hon. Members left
the Chamber]

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Bhakta Charan Das, please lay

[ RAJYA SABHA]
[ RAJYA SABHA]
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Sir, I beg to lay on the Table a statement
(in English and Hindi) of the estimated
receipts and expenditure of the
Government of India for the year 1991-
92, in respect of Railways.

DISCUSSION ON GULF WAR—
Contd.

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR):
Now, the question is whether the House
should take the Special Mention or the
Gulf situation. Let us finish the Gulf
situation because it is half-way.

SHRI A. G. KULKARNI (Maha-
rashtra): When is the Prime Minister
going to reply to the Gulf situation?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Therefore, I ask what is the view of the
House.

SHRI M. M. JACOB (Kerala): Gulf.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Jacob, let us begin with you.

SHRI A. G. KULKARNI: Yes. But at
what time the Prime Minister is going to
reply?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. M. M. Jacob. (Interruptions)

SHRI A. G. KULKARNI: Mr. Vice-
Chairman, when is the Prime Minister
going to reply?

THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJI MASODKAR): At
the end of the discussion.

SHRI A. G. KULKARNI: At what
time, Sir? How much time it will take?



